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8hri MaDiyaapdan: ot the four 
licenses issued how many are from 
Kerala? 

8hri MaDubhai Shah: AI' except-
ing one are from Kerala. 

8hri Warior: May I know whether 
lhese applicants have asked for any 
r.oreign exchange for the import of 
machinery, and if so, how much? 

Shrl Manubhai Shah: It is about a 
lakh an.d a half to two and a half 
lakhs. 

Shri Vasudevan Nair: From th€' 
facts in the possession at Govern· 
ment. may I know whether Gov('rn-
ment is sure that these indus,,':es will 
('om(' up within a reasonable period? 

Shri Manubhai Shah: I hope, Sir, 
that within a year it will take pla('e 
in all eoir-producing Stales. 

Shri Warior: L, there any proposal 
tram any of the applicants that they 
'Would meet the requirement; cf fore· 
ign exchange without depending on 
the Government of India? 

Shri Manuhhal Shah: Tl}cre is 
none; we would have been giad it 
they had said so. 

Valapattanam Irrigation Scheme 

°1124. Shrt A. V. Raghavan: Will 
the Minister of Planninr be pleased 
to state: 

(a) whether sanction has been ac· 
corded to the Valapattanam :i:rrigation 
Scheme In Kerala; and 

(b) if not, whether in view of th(· 
urgency of the scheme Government 
propose to expedite the m"t1.er? 

The Deputy Minister In the Ministry 
of Labour and Fmplnvment and 
Planning (SUi C. R. Pattabbl 
Raman): (a) Yes, Sir. The scheme 
bas recen tty been accepted for incl u-
sion in the Third Plan. The 'II'ork on 

the actual execution of the scheme 
would start after it has beC.l techni-
caHy examined in the Cent,"al Water 
and Power Commission and <onsider-
ed by the Advisory Committee on 
Irrigation, FlOod Control and Power 
Projects and approved for hnjJIemen-
tation by the Planning Commission. 

(b) Does nct arise. 

Shri A. V. Baghavan: M;,y I know 
when the actual work will be ~tarted! 

The Minister of Planning and Lab_ 
our and Employment (Sm, Nanda): 
That will depend upon certai.1 co~.di
tions be'ng fulfilled. The lethn;cal 
merits of the ",,'heme arc being exa-
mined by thL Technical Advisory 
Committl'!' of thl' CWPC. 

Shri M. K. Kumaran: May i know 
whptiwl' it is a fael that the irrigation 
and Powl'r projects from Kerala intpn-
ded to b" startC'd this Yl'ar arc being 
delayed dUl' to want of sanction from 
thl' Centn" anel if so. what is the 
reason for the delay? 

Shri C. R. Pattabbl Raman: No. 
Sir; it is not so. 

Shri Warior~ May I know whether 
the delay in the execution at thl" 
Valapattanam Scheme is causing laJ'lte 
scale sea erosions in the coast-line of 
Kerala? 

Shri C. R. Pattabhi Raman: Sea 
('rosion is on(' of the matters for con-
sideration in the whole Plan, it is 
under the consideration of th(· Plan-
ning Commisliion. 

IndWltrial PotentiaUtiflll of Goa 

+ r Sbl'j Shree Naraya. Du: 
.11%5. J 8hri Bibhuti MIlIhra: 

') Sbri P. C. Bo~: 
I. Sbri Ramesh",.,. Tantia: 

Will the Prime MInister be pleased 
to state: 




